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SHRI Y. B. CHAVAN : | have nothing
to answer.

MR. DEPUTY-SPEAKLR :
tion is :
“That the Bill, as amended, be passed.”

The ques-

Tlre Moticn  was  adopted,
BUSINESS ADYISORY COMMITTEFE
FIFTIETH REPORT

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAM-
AIAH) : 1 present the Fifticth Report or
the Business Advisory Committee.

17.21 hwrs.

UNIVERSITY GRANTS COMMISSION
(AMENDMENT) BILL; AND MOTION
RE:ANNUAL REPORTS OF UNIVER-
ISITY GRANTS COMMISSION
THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR.V.K.R.V.
RAQ) : [ move :
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“That the Bill to amend the University
Grants Commission Act, 1956 , as passed
by Rajya Sabha, be taken into considera-
tion.”

With your permission, T also move :

“That the Annual Reports of the Uni-
versity Grants Commission for the years
1965-66, 1966-67 and 1967-68, laid on
the Table of the House on the 2%th,
March, 1967, 3rd May, 1968 and the
14th  March, 1969 respectively, be taken
into consideration.™

SHRI SRADHAKAR SUPAKAR
(Sumbalpur) : Why iv the latest repor
of the UGC for 1968-64 niv here?

DR. V. K. R, V. RAO : It has been
circulated; it has not been laid on the
Table; in o couple of days it will be Taid on
the Table. It has now been obtained.

1722 hrs.

(Sumt K. N, Tiwary in the Chair)

First, 1 should like (o speak about the
Bill. The UGC had been functioning
from 1956 and since then the seale ol its
activities had been increasing.  The number
of universities had also increased  enor-
mously and it also had taken under its
purview a large number of colleges lor
review and assistance. The UGC therefore
needed to be strengthened and a parfia-
mentary committee was appointed under
chairmanship of the late Shri Sapru which
recommended that it should have a larger
composition and have 15 members against
the nine members at present. The committee
also recommended  that thére should be
five full time members as against one full
time member at prescnt.  Another recom-
mendation was that the vice chancellors
or heads of institutions which were in re-
ceipt of grants from the UGC should not
be members of the Commission; not that
they had anything againt them but with
a view to ensurc complete objectivity and
impartiality on the part of the Commission.
It was felt that the Commission should not
confine itself to giving maintenance grunts
for Central universities. At the moment
it gives maintenance and  development
grants for Central universities. For all



